CUSTOMS, EXCISE & SERVICE TAK APPELLATE TRIBUNAL
AB,MEG Marg Civil Lines,0d Red Buitding,Allahabad- 2311001
Repiona] Branch, Allababad

Pated:
To
Appellant as per address in table below
Respandent as per address in tabie below
Final Order No. A/79866/2016-EX DR dated 28032816
[ am divected to transmit herewith a certified copy of ovder passed by the Tribunal under section 35-C(1) of the
Cendral Bxcise and Salt Act, 1944, :

Application Appeel Name and Address of Appellant
E24082006 - CCE ALLAHABAD
3R.M.GMARG, CIVIL LINES,
ALLAHABAD
Name and Address of Respondent

’ UPSTATE SUGAR CANE
DEVELOPMENT & CORP LTD.
BHATNI DEORIA (L),

Copy 'To

BIPIN GARG
B-1/1289, A - VASANT KUNI,
NEW DELH]

4 PBar Association, CESTAT, Allabhabad

5 Dhrector Publications, Customs, Excise, LI, Esiate, Delid

6 Mis Centax Publications Pvt. Lad, 1512-1, Bhishim Pisunah Marg, New Delii-3

7 Compaay Law Institute of India Pvt, Lid,, No.2 {old no.36), Vaithyaram Strea, 7. Nagarn, Chennai-17
§ Taxmann Alied Service Pyt Ld,, 39457, New Rohtak Road, New Dethi-110005

¢ Basy Service Tax Cndine Dot Com Pyt Lid, 407A, Tscon Mal, Satelliie Road, Almedabad-1 3

10 LAWCRUN Advisors Pyl 14d., LAW House, 1-8, Seclor- 10, Faridabad 121683 (Haryana}

11 TaxIndiatunline.com Pyt Lid., Znd Floor, Yaswt Arcade, Yasant Kanj, New Delhi - 110070

R

TR

12 Mk Professiona) Services Pyl 14d., 108, Fverest Block, Aditya Encleve, Hyderabad - 38

13 The ICFAL society, 32, Nagarjuna HHLPujagutte Hyderabad.-500082

14 /S Knowledpe Processing Pyt i Gaxipefiagementindis.comb FF-19,1a Floor Cross River Mall {340

Ground Near Karkardoentia Court,Delli- JATG52
15 CR J&Office Copy i uard File
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SE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH | ALLAHABAD

Single Member Bench
Appeal No. E/2408/ 2006(5M) (SM)

(Arising out of Crder-in-Appeal No, 40-CE/ALLD/2006 dated 07/4/2006
passed by Commissioner (Appeals) Central Excise, Allahabad (U.P. )]

For approval and slanslure:

Hon'ble Shrj Ani Choudhary, Judicial Member

i Whether Press Reporter may be allowed {o .
i see the Order for publication as per Rule 27
H | 1
of the CESTAT (Procedure) Rules, 19827 -' =‘

of the CESTAT (Procedure) Rules, 1887 for
publication in any authoritative report or
not? J
“Whether thair Lordsﬁiﬁg wish to see the fair

copy of the order?

4, Whether order is to be circilated to the T '
5 Department Authorities? L
l e
C.C.E. Allahabad . Appeliant ﬁf\/\
Vs,
ULF. State Sugar & Cane Develapment Carpn. 1id. Respondaent %

ADREATERCe: ' N
Present for the Appeliant: Shri D.K. Deb (Asstt. Commissioner ) AR 5
resent for the Respondent: By Written Submission

Corant How'ble Shri Anit Choudhary, Judicial Member

Date of Hearing/Decision: 28463 /301

{—':\ ‘.f\(a-ti_ 4R

fers Antt Choudhary

The appeal is dismissed without entering into nwe:‘ftﬁ;-in-_ view of .



CBEC  Instructions  dated 17.12.20

021.01.2018,

(Dictated in the open court)

(K. Gupta)

i5

resc with instruction dated

(ANTL CHOUDHARY
MEMBER {TUDIC LAR
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